85 Written Answers

(b) A Japanese Company have
approached IROON in execution of turnkey
electrfication projects in Japan in association
with them .

IRCON was approached for laying track
in the under water tunnel being constructed
in the English Channel in U.K.

IRCON has signed a Memorandum of
Understanding with a USA fi-m for
participation in the track
rehabilitation/relaying of track in USA.

IRCON has signed a Memorandum of
Understanding for execution of Railway
Projects, especially ut the electrification
field, and also for setting up of Railway
Hoiel Complexes m the Leningrad divi sion
of the USSR Railways.
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Findings of tax auditors of NCCF

1805 SHRI ISH DUTT YA-DAV:
Will the Minister of FOOD AND CIVIL
SUPPLIES be pleased to state:

(a) whether it is a fact that the tax
auditor of NCCF for 1986-87 had submitted
ten serious charges of misconduct and
corruption against the then Managing'
Director and Controller of Finance;



